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Avadhut Sathe Trading Academy (P) Ltd. v. Securities & Exchange Board of India, (P.S. Dinesh 
Kumar, Presiding Officer and Meera Swarup, Member (Technical)), 2026 SCC OnLine SAT 25 

Hindustan Foods Ltd. v. BSE Ltd., (P.S. Dinesh Kumar, Presiding Officer and Meera Swarup, 
Member (Technical)), 2026 SCC OnLine SAT 23 

Nutraplus India Ltd. v. BSE Ltd., (P.S. Dinesh Kumar, Presiding Officer and Meera Swarup, Member 
(Technical)), 2026 SCC OnLine SAT 24 

  
Bills   [3] 

Appropriation (No. 4) Bill, 2025 
Repealing and Amending Bill, 2025 
Sustainable Harnessing and Advancement of Nuclear Energy for Transforming India Bill, 2025 

  
Central Rules   [6] 

Control of Water Pollution (Grant, Refusal or Cancellation of Consent) Amendment Guidelines, 2026 
Control of Air Pollution (Grant, Refusal or Cancellation of Consent) Amendment Guidelines, 2026 
Department of Space Employees&apos; (Classification, Control and Appeal) Amendment Rules, 2025 
Management Authority (Conditions of Service of Officers) Recruitment Rules, 2026 
New Drugs and Clinical Trials (Second Amendment) Rules, 2026 
Life Insurance Corporation General (Amendment) Rules, 2026 

  
Central Notifications   [11] 

Ministry of Finance [9/2026-Cust (NT)] 
Ministry of Agriculture [Aadhar authentication for Government Scheme benefits Noti. No. S.O. 

5957(E)] 
Ministry of Agriculture [Amendment in Notification No. S.O. 79(E) Noti. No. S.O. 6028(E)] 
Ministry of Environment and Forests [Management Authority (Conditions of Service of Officers) 

Recruitment Rules, 2026 Noti. No. G.S.R. 55(E)] 
Ministry of Environment and Forests [Control of Air Pollution (Grant, Refusal or Cancellation of 

Consent) Amendment Guidelines, 2026 Noti. No. G.S.R. 62(E)] 
Ministry of Environment and Forests [Control of Water Pollution (Grant, Refusal or Cancellation of 

Consent) Amendment Guidelines, 2026 Noti. No. G.S.R. 63(E)] 
Ministry of Finance [Life Insurance Corporation General (Amendment) Rules, 2026 Noti. No. G.S.R. 

59(E)] 
Ministry of Health and Family Welfare [F. No. REG-11013/1/2026-Regulation-FSSAI] 
Ministry of Health and Family Welfare [New Drugs and Clinical Trials (Second Amendment) Rules, 

2026 Noti. No. G.S.R. 50(E)] 
Ministry of Power [Amendment in Notification No. S.O. 185(E) Noti. No. S.O. 5967(E)] 
Ministry of Space [Department of Space Employees' (Classification, Control and Appeal) Amendment 

Rules, 2025 Noti. No. S.O. 5979(E)] 
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State Rules   [7] 
Govt. of National Capital Territory Department of Forests & Wildlife, Wildlife Inspector, Group B 

(Non-gazetted, non-ministerial) post in the Department of Forests & Wildlife, Recruitment Rules, 
2025 

Directorate of Prosecution, Government of National Capital Territory of Delhi, Assistant Public 
Prosecutor Recruitment Rules, 2025 

Goa Land Development and Building Construction (Amendment) Regulations, 2025 
Haryana Legislative Assembly (Allowances of Members) Amendment Rules, 2025 
Himachal Pradesh High Court Officers and the Members of Staff (Recruitment, Promotion, 

Conditions of Service, Conduct and Appeal) 26th Amendment Rules, 2025 
Bombay High Court (Appellate Side) (Third Amendment) Rules, 2025 
Government of Punjab, Allocation of Business (Second Amendment) Rules, 2025 
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To get this list regularly join our:- 
Telegram Channel - https://t.me/scconline 

Follow us:- 
LinkedIn - https://in.linkedin.com/company/scconline 
Instagram - https://www.instagram.com/scctimes_/ 
Twitter - https://twitter.com/scconline_ 
YouTube - https://www.youtube.com/user/thescconline 
Facebook - https://www.facebook.com/scc.online 
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